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State/Union Ter itory Member of
Villages
4. Delhi . . . . 276
5. Goa, Daman and Diu . 58
6. Himachal Pridesh . 2,788
7. Laccadive, Minicoy &
Aminidivi Irlands . . 6
8. Manipur . . . 122
9‘ NOE-F-A- . . . 46
to. Pondicherry . . . 309
11, Tripura. . . . 48
Totar {Union T rritories) 2,700
GrAND [oTaL 69,991
KHETRI IJOPPER PROJECT

95. SHRI BABUBHAI M. CHINAI :
Will the Ministy of PETROLEUM AND
CHEMICALS AND MINES AND
METALS be pleased to state :

(a) when the Khetri Copper Project is
likely to be commissioned ; and

(b) how mucli pre-refined copper is likely
to be pro luced at this project ?

THE MINIS'} ER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS 1 SHRI JAGANNATH
RAO) : (a) and (b) The Khetri Copper Project
concentrator is scheduled to be commissioned
by the end of 1970 and metal production in
fin-refined form is scheduled to start by 1972
The project is planned for a production of
31,000 tonnes of electrolytic copper per
annum.

ANTIBIOTICS FACTORY AT RISHIKESH

96. SHRI M. K. MOHTA : Will the
Minister of PETROLEUM AND CHE
MICALS AND MINES AND METALS
be pleasedto state :

(a) whether it is a fact that the workers of
the Antibiotics factory at Rishikesh went on
rampage on the 28th May, 1969 causing
considerable damage to the factory ;

(b) whetherit is also a fact that the agitators

(¢) if so, whether the cause of the inci
dent has been investigated ;
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(d) if so, the details thereof ; and

(e) the' steps taken by the Government in
the matter ?

THE MINISTER OF STATE IN THE

MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
(SHRI D.R.CHAVAN) :'
(a) to (d) Yes, on the 28th May, 1969. On
some minor pretext some of the workers
indulged in objectionable conduct and
caused destruction of property.

() A complaint was lodged with the
Police authorities who with the co-operation
of the plant management brought the
situation under control. Some workers were
arrested by the Police and prosecutions have
been launched against them. Some of the
workers have been suspended and charge-
sheeted. Departmental proceedings have been
initiated against them and suitable action will
be taken by the management against such of
the workers as are found guilty.

CONFERENCE OF IRRIGATION AND
POWER MINISTERS OF STATES

97. SHRI M. K. MOHTA :
SHRIM. M. DHARIA :

Will the Minister of IRRIGATION AND
POWER be pleased to state :

(a) whether a conference of the Irrigation
and Power Ministers of States was held at
Nainital recently ;

(b) if so, the points discussed at the
conference ;

(c) the recommendations made at the
conference ; and

(d) the reaction of the Central Govern-
mentin regard thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (PROF. SIDDHESHWAR
PRASAD) : (a) A Conference of State
Ministers of Irrigation and Power was held
at Nainital on the 26th and 27th May, 1969.

(b) to (d) A statement showing the
important subject discussed and the

is attached. [See Appendix LXIX, An-nexure
No. 5].

Action has been initiated on all the
It has been decided ]I to

financial limit of minor

at the residences of the officers ;
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irrigation schemes from Rs. 15 lakhs to Rs. 25
lakhs and to Rs. 30 lakhs in the case of hilly
areas.

The two Committees recommended by the
Conference have already been constituted—
One to go into the question of delays that are
occurring in procuring construction equipment
and especially spare parts required for
irrigation and power projects and the other to
recommend special measures for the
development of drinking water, irrigation and

power facilities in the Himalayan
Region.
The other recommendations are being

considered in consultation with the Planning
Commission, the Central Ministries 'oncerned
and the State Governments.
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+1 REHABILITATION OP JHUGGI DWELLERS

IN DELHI
98. SHRI = SUNDAR SINGH
BHANDARI :

SHRI J.P. YADAV :
SHRI MAN SINGH VARMA :
SHRI PITAMBER DAS :

Will the Minister of HEALTH  AND
FAMILY PLANNING AND WORKS,

[RAJYA SABHA]
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HOUSING AND URBAN DEVELOP-
MENT be pleased to state :

(a) the number of Jhuggi dwellers
rehabilitated in Delhi during the last year ;

(b) the number of Jhuggi dwellers likely to
be rehabilitated during the current year and
during the next
year ;

(c) the areas in which the proposed
colonies will be built ; and

(d) the details of the amenities
proposed to be given to the jhuggi dwellers
eligible for rehabilitation in those colonies ?]
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MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI B. S.
MURTHY) : (a) 10,198 from 1st April, 1968
to 31st May, 1969.

(b) and (c) The details of the programme
have notyet been worked out.

(d) The amenities usually provided are,
street lighting, approach roads, baths and
latrines, surface drains and drinking  water

supply].
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